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co ~rin  agent for vanaspati vide 
~m tr  of Food, Agriculture, Commu-
nity Development .and Cooperation (De. 
part ment of Food) Resolution No 
1-67/65-Sugar ate~ the 12th May: 
1969, a copy of which was laid on the 
Table of the Sabha on the 24th July 
1969. ' 

Punuant to this decision, the labora-
torie~ engaged in these researches as 
well as other laboratories have been reo 
quested to continue their efforts for find-
ing a colour for vanaspati. 
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IlehabililBtioa of FIshermen FIIIIIiIie8 of 
East Pakistan Campiag at Delhi StatloD 

*920. SHRI YASHPAL SINGH: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state: 

(a) whether more than 100 families 
of fishermen of East Pakistan are camp-
ing at Delhi Station for resettlement 
near the river or the sea; and 

(b) if so, what action is proposed to 
be taken in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR, EM-
PLOYMENT AND REHABILITA· 
TION (SHRI BHAGWAT JHA 
AZAD): (a) No, Sir. There are only 
twenty-nine families. 

(b) As there was no fishery scheme 
on which these families could be reset-
tled and as they had themselves opted 
for agricultural resettlement, about one 
and a half years back, they have been 
advised to go back to the Dandakaranya 
Project where they had been sent for 
resettlement. The families have also 
been assured that all possible help 
would be provided to enable them to 
rehabilitate themselves fully. 
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